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RESEHRVED

CENTRAL AD.INISTRATIVE TRIBUNAL ALLAIABAD BENCH -

4llahabad this the QY day of Becomdyr . 1994, :

Hon'ble Mr., Justice B.C. Saksena, ViceTChairman
Hon! ble Mr. K. Muthukumar, Administrative Member

Originael Applicstion no. 83 of 1992,

l. Dilip Kumar,S/o sri Om Prakaesh, Guard, Railway
Guarter no, 511B, Lzlitnagar, Allshabad.

2. Pradeep Kumar Yadav, S/o sri K.L. Yadav, R/o
367/322, !Mohatshimganj, Allehacead. .

* a8 Ariplicant?;.

Counsel for the Applicant sri sunil Rai

Vers us

l. The Unicn of Indie through the General llanager,
N, Rly. Beroda House, New Delhi. :

R e — e G % 1

2% The Divisional Railway Mgnasger, Northern Railway,
All shabad,

3% The Senior Civisional Commercial Superintendent
N. nly Allahabad. :

- ——

4, The Senior Divisional Ferscnnel Officer, N. Rly
Allahabad.

O The senior Divisional Accounts Ufficer, N. Kly,

e +s Respond:nts

e

Counsel for the Resvondents Sii A.V. Srivasteva/F. nathur
Sri BQEQ FEUl-

Alongwith

Original acv.lication no. 406 of 1994

1. subhash Chandrz, S/o Sri Rajs Ram, R/o 407, Rajapur,
Distt. 4llahabad.

2. Aghok Kugar, >/o R. Prasad, R/o 317, K D.S.A. Ground

Vers us

. he Ynion _of India through the Zeneral hanauier
1 E.eﬁiyl 5 1= éa Hcuse, Iﬂgw 59 h‘i'? Nanaae

==l 0

2, The Divisional Railway Manager, N. Rly Allahabad,
| {
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V/SE2/ /. e
The senior rCivisional Comaercial, Superintendent j
N. Rly aAllehabecd. "
s+ Respondznts
23

origitial Applicstion no. 110 of 1993

Syed Nizam Hussein, S/o Syed Ali Hasan, Afa 29 yrs.
R/0 Mohalla Chiktoli, P.S. Hussaindbed, P.O.
Japla, District Pelayum,

Ragubir Sharan Xharwar, S/o Sri S. Sunder, A/a 33 ¥Yrs
R/o 877-A Shastri Colony, Dlstt.hugalsaral.

es« Applicants

Versus >
Jnion of Indie, through General Manager, N. «ly :
Rai lway Board, Berods House, New Delri, .? |

e ol I
Eﬁge.cmgﬁgrciﬁ% Superingendent, N. Kly Barodsa

Divisional Railway KMenager, Northern Railway
Nawab Yusuf Road, Allahabad.

Seni.r Divisinal Comrercial Superintendent, v
N. Rly Nawab Yusuf Roac Aliahabad. ‘

.« ¢+ Respondents

originsl Applicetion nc. 39 of 93

Nirgla singh, S/o n. singh, a/a 30 Yrs, R/p f
Ram Bssic Vidalaya, Darganj, Allahcbad,

Tarak Wath Fandey, S/o B.D. Pancey, A/8 30 Ygs.
R/o Village Kewalpur, Post Beri-Visa, District
Varanasi,

Kamla Kant Shukla, S/o P.N. Shukla, R/o Rem Besic
vidyalaya, Darasaanj, nllunabad.

Amar Bath, $/o Mangru, R/o Ram Basic Vidyelays
Daraganj, Allahabad.

sushil Kumar Tripathi, S/o K.S. Tripatbhi, R/o i
Vil.age Laxshagrah, Post Lakshagarh (Hendia),
Distt. Allahabao.

Shyam Shanker shukla, s/o sri H.S. Shukla, R/o

Vaishno Ashram Ram Basic Vidyalaya, Daraganj Distt.
Allahabad-

woo pplicants. p
e rsus l

Union of India thrcagh Seneral sianager Northempn . 1

Railway, Baroda House, New Delhi.
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2. Chief Commercisl Superint
= endent ys i
! . " 3. Divisiorial Railway Manager, N. Rly, Allahabad.
4.  Senior Divisional GCommercial i
uprei
S T aba Sup néendent
... Hespondents
" ~
O Criginsl Application no, 38¢ of 1923
l. Fazal Karim. “/o Mchd., Kadi ;
: 14 . m, R/0 Village Chakiva
House no. 104/241 Rpost Office 3.P.0. Distt Allihgbad; |
2,  Alay Kashyap, S/o0 F.S. Kash |
o] ° F.S. Keshyap, R/o 63 J.K. Fo o
Avenue, Railway Colony smith Haad, Allahabadf & |
| f
L4 : "
«sse Applicants ! l
_ t % |
: TV y e .
= 1 l= Py - — s A
= = g o wVeTsUS =t s T o T e ks 1
. St B T
1, Jnion of India, through 3 > RO |
2 _ gh General Mana e} ¢
Rai lway, Rai lway Board B:rnda Hﬁuseaﬁfrﬁeﬁﬁithern Y
= x o
= - 2s—€hief Commercial-Superintendant. o : bhe boa
- CRAN LY : tendent, ‘N.--Rly—Ba o -~k
B ~House, New Delhi. St t’N = l'-F:f?Eim- NS
- 3. Divisional Railw et T TP
; . Allahatad. R R ik na%lway P
2 B Lo s, e S SRR
3 4.! Senior Divisional Commer : i) den ; ”t
; = 71 V1 S i cial Superintendent, . |
: Northern Railway Nawab Yusuf Rogd_Allahéﬁé&}”“'" i
««.. Respondents, E ;:f;
1]

)

/£ 6.  Criginsl spplication no, 32 of 1993 | i
B

l. GQamrul Hesan, A/a 29 vr i | H
: R ¥Yrs S/o Late sri N A

R/c 121Dariyebad, Jogighat, Allahabad. ' = oo’ | W

| :

evs Appliceh f i

Versus (I f

l u

. Jnicn of India through Genral 41

Boadd Baroda House ng Selhf, MansgerSNCRIID Rly j EJ

LB

y 2% Chief Commercisl u i : ¥
House, Nev Delhi, oo ocnFs Ne Rly Baroda, 11

o 8

th\/ -..+ ! |
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3 Divisional lailway lManeger, Northern Rai lway,

Nawab Yusif Road, Allahabad

4, Senior Divisional Commercial Superintendant,
Northern heilway allshabad, »

e S
- - et

-+ +»+ Respondéents

Vs Original A pplication no, 1782 cf 1992 &

1. vinod Kumar Sherma, ~/o Shri Chabi Lal, R/o 17/A |
Lahia Marg, Allahebad.

-
-

.o A,upli Cant | i

|

Yersus
3.'.'-'-“-1‘he Union of lndla"&aa;‘g-ﬁﬁ‘_t'.i'ieﬂt'f!:éi_man‘ mgmn}ij?’“ﬁ:ﬂ_g
7 Board, New Delhi, Ta LR N R j~f§f?j
T eNeeneral Manager N. Rly Baroda House, New Delh: . E
3. The Divisional Railway lansger, N. Rly Allahbad ) _}_
2 ._ --_._ : Lo | ; | =T :1_ et . R j_--i_.; ::_:: - ,_;;:—;:'l:'f;f:-;,::__,i
«+s+ HEespondents f
8. Original Apclicetion no. 1534 of 1992 P
18
1. Shyem Narain Singh, 5/0 R.N. Singh, R/o Will & Ppost i
Jemauli, Distt. Bdksur bihar, | E
2. Ravindra Tripethi s/o sri s.G. Tripathi, R/o {
Vill, Dharampur Ghurwa, Tehsil . phoalpur Alléthad. ! *ﬁ
[ 1
<)~ Ram Bharat, S/o sirdhari Lsl, R/o Deogalpur, Post i r
Ma Mau Aima Distt. Allshacad. ! jL
L ]
-ees Applicant LR
l |
{ ! |
1

Versus

|
1. Jnion of India, through Secretary Railw:y Board, -
Rafi lLlerg, ﬁew Delhi, 8

2. General Manager, Northern Railway, Railway Bhawan ,;J
(Baroda Hous) New Delhi. \\ if.

Rech B J
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3% Chief Commercial Superiniendent. N. Rly RoilShawan |
(Berods House) New Delhi,
4, Divisionel Railway Manager, Northern Railway,
D.R.Me Office Newab Yusuf Road, Allahabad.
5. Seriior Divisional CommérciaidSUperintendent, Nivt Riliy =SS
D.ReM. Office, Allahsbad,
«++ Respondents
9. Jriginal ppplicstion no.352 of 1992
1. Rajendra Prasad Pandey, S/o Sri S.P. Fandey,
R/o Vvill Nanhoopur, P.O. Pahara, Distt. Mirzapur
)
'::é._r.__:-'h 2 duihe i T B --Aﬁp.lil:aﬂ't .h":;'-f:- e
e i o e aEma e e s Al
B : e,

10,
1%

1,

2e

Tne Jnion of india through seneral Maneger, N. aly
New Delhi, - g,

— '-"
B T o
-

The Divisional Railway Wanager, N. Rly-allahabad, = -t

Senior Divisional Commercial Supdt. N. Kl Y .
Uftice Allahabad, - EE ~-EJC f€~l% ? Dak s
R & T e “wuss Respondents. ... 1|

Original Applicaetion no., 4350 of 1994,

Rajendra Kumar, S/o Sri F.N. Jaisawsl, R/o 225
Gandhi Nagar, Mutthigenj, Distt. 4llahabad. {

|
Remesh Chand, S/o sSri Late Hari Lal, R/o 19/216 |
Luker Gcnj, Distt., Allaabad. 0 / !

see Applicants “

Vers us l
SR q '}
I e R T et v
Divisional Rellway Manager, N. Rly Allahabad. i

S¢N1Or Divyjes ¥
Divisional Commervial Superintendent,
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N. Rly, Allahabad.

11,

1.

2

3

4.

12,
l.

o

«se Responder.ts

Original Application no. 400 of 1994

Ham-hiranjan singh, A/a 38 Yrs, g/c sri R.N. Singh .

R/o 183-alopibagh, Allahabeud.

Km. Shashi srivastave, A/4 26 Yrs, D/o sri V.N.
Srivastava, R/o 1 Dhinghwas Khothi, Alopibagh,
Allshabad.

Dinesh Kumsr, A/a 35 Yrs, S/o sri G.S. Lel srivastave
R/o Village & Fost Sindghore, Distt. Mirzapur,

eeos Applicents

s B ‘

LSS i e e ey sy e R
Jnion Of india, thrsugh General jianag=r; NortheRp® - —§

Rai lway, Railway Board, Barode House. N. Delhi -

Chief personnel Officer, N. Rly, Barode House.
“ew Delhi,

-

pivisional Railway Manager, Northern Railway, Nawab k
Yusuf Road, Allahabad.

senior Divisional Commercial Superintendent

N_t Hl')f’ ﬂllahabad. g 2 - ._ . _' . = :_.

... Respondents.

Original Application no., 399 of 1994

Kadir Ahmed, S/o Sri Abdul shafoor Khen, A;:\SD Yrs
R/o 182/K/1, A.Ds.A Coleny Rajroopur Allehabad.

Brijesh Fresad, S/o Sri Nerain Prssad, Afa 26 Yrs,
i/o 93-\atiysra Koadm alcpibsgh A Llanabead,

Kemle$h singh, s/o sri R.m Bali singh, a/a 37 Yrs,
R/c 129 Alopibagh, Allehabad.

Rojesh Kumar, S/o Narain Prasad, afa 28 Yrs, R/o
544 Colonelganj, allahabad.

Arun Kant Srivasave, S/® sr. M.P. Srivasteva,
aja 33 Yrs R/o Azad square, .i.mbagh, Allahebacd.

e

Km, Vibha sarswat, D/o 3.K. surswat, a/a 32 Yrs |
R/o 133-BC, Leader Road, Railway Colony Allehabad. I

km. Abha sarswat, D/o S.K. Sarswat, afa 27 Irs

\ {eh - 7]
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i

R/o 133-8C, Lead Road, Railway Colony, Allshabad,

3 Ravi shankesr srivaétava, S/o Sri pPrem Kumer,
A’a 26 vrs, R/ 130-C/51-L Rajroop-pur,
Allecnagbad.,

ees  Applicanis

\/er sus

l. Jnion of 1ndia through General Manegrr, N. Rly,
Railway Board, Baroda House, New De lhi.

20 Chief Personnel Cfficer, N. Rly Baroda House,
iew Delhi,

S Divisional Railway Manazer, N. Rly, A4 llahabad.

4, Senior Divisionol Commerciel Superintendent, N. Rly
vsawab Yusuf Road, Allanabad,

vee« Hespondgents

13. Criginel Application no. 397 of 1994

b}

il Plyush Kumar Dwivedi S/o K.K. Dwivedi, Af/a 29 Yrs
R/050~-A wadhwapur Allchabad.

25 n-mesh saran S/s Hari Bhonker Lal, A /e 34 Yrs

R/o C-27/273-3, Indien Pr-s: Golony Jagatganj,
Varanasi,

3% Re jeev Kumar srivastave, S/o F.M. Lal, a/a 30 Yrs
R/o CK=63/209-4 Choti piyarie Districi, Varesmasi

4.  Amulya Kumar Gupta, S/o Sri N.K. Gupte, a/a 30 Yrs
R/o 178 yurana Katra, Allahabed.

5 Surendra Kumsr S/o K. Lal a/a 30 Yrs, R/o Vill. &
Fost Halimpur, Distt, Veranasi.

6, Hakesh Behari Srivasteve, 5/0 K.B. Srivastcva,
Afa 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbad,
Allahabad,

7. Priya Kant Srive:tava, S/o Sri A.N. Lal, a/e 33 Yrs
R/0 S=1/64-2G Chupe-Pur, Distt. Varanassi.

8. Fraveen Kumer 3/o sri ! .prakesh, s/a 28 Yrs R/o Shiv

3/13-K-8, Nawalpur Colony, Meerapur Basahiee,
Varanasi,

ess Applicants

Versus \\
Ry~

b

|
}
{
|
|
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-~ e = P —




1/ SRER// N
l. Union of Indis, through General Menager, N. Rly, j
Reilway Board, Baroda House. New e lhi, 0

2. Chief Fersonnel Ufficer, Northern Reilway, Berode |
HOuse, New Delhi,. s

3.. Divisional Railway Manager, Northern Railway, Nawsb
Yusuf Road, aAllahabad, :

4, Senior Divisional Commerciel Superintendent .. Rly
Nawab Yusuf Road, Allehabay,

«++ Respondengs,

14, 0Criginal A pplicetior ¢. 1702 of G2

1% Rejendra Prasad , aA/a 24 YIs, 5/0 Sri Ko j Bahadur;?ﬁ ]
3ingh, R/o vill Khapati, post Knapatia, Distt
All&hﬁtddi

s Charam Pal singh, a/e 32 YLS, S/ 0NN Singh, R/o
Vill, Shambir Singh Pur (Sewzan) p.O. Aurai ,
Distt, Varanasi,

3. Mahesh Presad, A/a 35 Yrs, S/0 5ri Remji Prasad '
R/o iiohalls : @rsurampur, Fost Mughslsarai, pist:
. Vardnasi.
4, iunna Lel, a/a 29 Yrs, 5/c¢ Sri Cheddi Rapm R/o
@@ Vill Chandhasi (Khuswaha Besti) Post Chandhasi,
Mugalsaria., pistt, Varanasi,

8 s prlicantﬁ

Vers us |

l.  Union of India, through General Mandger, N, Rly
Baroda House, New Delhi,

2. €hief Commercial Superintendent, N, Rly, Barod;\““ | J
House, New Delhi.,

3. Divisional Roeilway Moneger, N, Rly Nawab Yusuf Road, J
Allahcbad. |

4, S°nlor Divisional Commercial SUperintendent, DRM Y
Gfiice, Alldi':abud. N

v+« H{espondents -ifk

LI

’ I E

i |

15, uUriginal 4 splication no, 1227 of 1993 il

1. Lal Bahsdur, s/o sri Jhanra, 4/a 28 yrs, R/o vill 4H’
i

bl -

]
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2.

3.

16.

1,

l- |

1
'y
|

l‘
1
L
|
!

RO/

Bhawarohi, P,O. Sindhaur, Distt. Mirzapur

1 Tt
1]

Kishorilal, s/o Jhanna, A/8 32 Yrs R/o Vill, Bhewaroh:
P.O. glndhaur, District 'Mirzapur,

1
4
i
[
!

Horilel, s/o Jhanna, A/a 30 Yrs, K/o Vill Bhewarchi,
P.O. Sindheur, Distt. Mirza ur,

Dinesh Prasad, S/o Sri Shvnatn Prasad, A /e 32 Yrs
R/o vill & P,O., Baraini, Distt. Mirza ur

Ram Subhag, 5/o Sri D. Singh, A /a 27 Yrs, R/O
vill Murahuan, P.O. Shlkarganj Distt. Varanasi.

sunil Kumer, S/o sri Bansni Lal a/a 31 Yereas
r/o B.P. 285 Ravi Nagar Colonv, Neer Kali Manir
Mughalsarel, Varsnasi.

.o .o\p';.‘ li Cdnts.

VeI sus

Jnion of India through General Manager, N. Kly Rall-
way Board Baroda House. New Delhi

Chief Personnel Officer, N. Rly Baroda House, New
Delhi.

Divisional Ruilway Menc.er, Northern Railway,
Nawap Yusuf Road, A llahabe:c,

Senior Divisional Commercial Superintendent =
.. Rly, Nevao Yusuf Road, Allahabad.

-.. Respondents

Original Agplicaticon no, 873 of 1993

Santosh Kumér Dvivedi, S/o Late Sri R,M. Dwivedi
ii/o Vill & Post sindthora, District Mirzepur

Rendhir <ingh, s/o S.N. singh, r/o Vill Sultanpur,
P.O. Makhmep ur Distt. lau,

Virendra Singh, s/osxi S. Singh , r/o Vill Rampur
Post RampurpDhamave Ditt. Allchabad,

Jitencdra Bshadur Ssingh, s/u sri A.Singh, r/o
vill and Fust Rampur Dhamava, Pistt. Allahabad.

——

Ran Vijei singh, s/o 3.K%., singh, r/o vill & po:=t 1
Aempur Dhameva, BPistt Allahabad,

Vinay Kunar singh,s/o sii .lahesh singh a/a 22 Years
r/o vill ¢ post Rempur, Dhamava, Distt. Allahabed.

Bodha singh, s/o s-i R. Bahadur, r/o vill chadpur,
\
Qhéhf S0
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post

8.

9.

10,

11,

12,

13.

14,

3k

1o,

Dhamava, Distt A .lahabad.,

17.

18,

l.

/RO

Bhiteura, Distt. Fatehpur,

rnam Kripal Singh s/o sri A . singh, R/o Vill SahlmdMUJ
post Bhitaure, Distt. Fatehpur.

!
Kunwar Rajendra Sinph, S/c sri _.B. Singh, #/o a
Badi }Madari, Fost Slsman, Distt, Allahabad. o~

Raghvendra Pratap singh, S/o Sri V.singh r/o vill
Churiyani, posti churlyunl Distt. Fatehpur.

S.C. Mishra, s/o R.S. Mishra, r/o vill Jathi fost
Mahidcinpur, Distt. Allahabad.

Hardwsr, S/o Rem 3ingh, r/o vill and Post Ksunia
Distti. Azamgarh.

Ajal Kumer Srivastava, S/o sri (Late) Saheb Lal
Srivasteve, r/o Vill & post Sindthora, Bitt.
Mirxa,.ur.

Anant Fathak, S/o S.N. Pathak, r/o B-24 G.T.Z. .
Karelli Allahabad. "

Kunwar Surendra sinch, s/o J.B. Singh r/o vill
Beli Madari, post Siswan, Distt Allahabad,

Ramesh singh, s/o M. Singh, r/o vill and post Ru“pdr ]

S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nga *‘agar
Colony Varanasi,

Hishamuddin, S/o0 sri sahauddin, r/o 537-A Shanshyam
Nagar Colony Allahcbad,

«.» Applicants .

Vers us

Jnion of India, through seneral Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi,

Chief Fersornmnel Ofiicer, Northern Railway, Barcde
House, Mew Delhi, Nipg

i

Divisicnal Railway jjaenc.gexr, Northern failwey, 1
ivawab Yusuf Road, Allahabad 1
}ﬁ

l

Senior Divisionel Commercial Superintendent,
Noethern Railway Allahskhad,

. «» Respondents 3

\
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1
|
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1.

lt'

O

()
Originael A pplicetion no., 779 of 1923

mahesh Kumar, S/o sri H. Lal, r/c New Lasker Line,
Furana Baihrane, Allahabad. .

... Applicants

Versus :

The Wwnion of 1India through the General Mendgex, R
northern Railway, Bsroda House, New Delhi, fo

The Divisional Railway Marager, Northern Ralilway
Allahabac.

Trne Srnior Divisional Commercial Superintendent
Nortnern Reilwvay allenabad.

I
1

The senior Divisional pPerscnal Officer, N. Rly ,
Allahabad. {

The Senior Divisional Accounts Officer, N. Rly Allahalli :
1

.+« HRespondents

Criginal Applcation no,746 of 1993 '

samarnath singh s/o Salik Ram &/o vill Kureh-Khurd,
P.0. Mugalsarai Distt Mugelsarai.

Om prakas: Sharma, S/o Late Sri pPuttoo Lal Sharme
@fa r/o vill pParshurampur (sikatia) F.O. :
tugalsarai, pistt Mugaslasria,

ess Applicents

VeI sus

Union of India, through General Manajer N. Rly N
Railway Board, Baroda House. '“ew Delhi

Chief Personnel Officer, N. Rly Barode House
N. Delhi,

Divisional !"cilway Manager N. Rly Allshabad.

Senior Divisiovnal Commercial Superintendent, N. Rly i I
Alldhﬁbadi E .
.+« Respondents i"
Original Application no. 530 of 1993 f{-:
! |
Rames h Chandre, s/o sri K. Cherap,r/o vill f :
Umargani P.5. Raipur, Tehsi Machlishahr, District . Bl
Jaunpur. \ | H
o - M
?31 -2 Al
. il'
1|
1
" . - kL e _""_'F_'i.‘__ﬂ.-"'""_‘__t B ) . 4




8.
9.

10,

1l

-194

2%

T2

satya prakash, s/c adhya, a/e 30 yrs r/s vill
Rampur Sawai, P.0. Rajupur, Tehsil Mechlishahr
DiStt. JaUﬂpur.

7

R ——

Jamuna prasad, s/o Srinsth r/o Gopalpur, p.c. Rampur
Tehsil patii, Distt bPratapgarh. 1

L
sri Ram Singh s/o sri Murali, a/a 29 yrs Soe |
vill Behdaul Khurd, P.C. Surwan —Misirp ur,
Tehsil patti Distt. Pratapgerh,

Uma Shanker, s/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlis hahr Distt Jaunpur.

Laxman Singh, S/o sri jurali, r/o vill Behdaul
Khurd, p.o. Surwan misirpur, Tehsil Patti
Distt Pragpgarh.

Girja shankar, s/o sri Chhute Lzl A /a 31 yrs
r/c vill Vanbirpur, P O, Reipur, Tehsil liachlishahr
Distt. Jaunpur,

4?*

Rajendra Frasad, S/o sri Ram Lal, r/cUmarganj
P.0O. Raipur, Tehsil Machlishahr, Bistt Jaunpur,

Arrit Lal, s/o sri nath rg villymarganj P.O.
Raipur, Teksil Machlishahr District Jeunpur.

Hira “al, spo Sri Ram Nath, r/o vill Umarganj, P %?: |
Raipur, Tehsil Machlishahr, Distt. Jaunpur.

ees Apvlicangs

Ve rs us

Union of Indie through General panacger, Northern
Raidway Kailway Board, Barods Houses, New Delhi,

Chief Personnel Officer, Northern Railway, Barodasa
House, l'ew Delhi.

Divisional Ra;lmay Lanager, N. Rly Nawab Yusuf
QQOd All hantd-

Senior Divisional Commerciel bu;ernntendtnt\\ﬁrﬂl}
Allchavead,

. .+ Respondents

Criginal Application no, 479 of 1993 '_11

shiv Shenker, S/o Rem Lakhen, r/o vill Behdaul Khurd [
iost Gaure Distt. I'ra&pgerh i

Heri Shanker, S/o sri Chottey lal, r/o vill Banvirpqriﬂj”
post Rampur, Distt Jaunpur, ia;
N |

Fam Bahedur, S/o sr. mchaen Lel, rfo Purani Bardahi bé
Bazar, Posl jlukundasaganj, Tehsil patti, Distt. ;fi
Prat<spoarh, \ l

r




1
Ram Ashrey, S/o sri Ram adhar, r/o village sukhan !
Misirpur, Post Suvansa, Tehsil petti. Ditt Pretapgarh. |

vibha Shanker, S/o sri Chottey Lal nfo vill
Eanveerpur, Post R-mpur Disti Jsaunpurl.

ram Khelewan, S/o sri Kandhai. r/o vill Sawal Rampur
Fost serai Bika, Distt. Jaunpur.

T

Be

10,

3e

4,

20,
1%

Ram Dahadur, S/o sri Rom Abhilash, r/p vill
pue Kharagrai, Post suvnasa, Distl. Pratapagarh,

namshonke:, S/o0 sri Chottey Lal, r/o Banveerpur,
post famyur Distt., ~aunc-ur,

Lalji, spo sri lMatapher, n/o vill Meerpur, post

chesh Nath, s/o sri Mata saran , r/p vill & post !
gilaudhi, Distt. Freta,garh.

. se Aplic ent

Vers us

Jnion of India through General [ianeger, N. nly Rallwey
Board Baroda House, New Delhi.

Chief Perosnnal Ufficer, Northern Hail@ay, Baroda
HUESQ, NEW Delhi. -

Allahabad.

senior Divisional Commercial Superintendent
Northern Railway A llahabad.

f
Divisional Reilvway, Manager, Northern Rat lviay :
.+« Respcndents
Original Apclicaticen no. 416 of 1993
Kishan Sinoh, Ss/o sri Ram Nagina Sin:h r/o

U yard Colony Qr. no. 702=C, wugalsarai, Distt. {ii
varanesi,

Ramesh, S/o sri Ramji r/o vill & P.O,. .Farshu:samp ur I
sibtien post Mugalsarai, Distt. Varenesi. :

Ashok Kumar Fandey, s/o sri Balmiky randey r/o 1;
Sibtien, Parshurampur, F.O. tugalsarai, Alinauar '
Distt. V. raenasi.

pPrem Kumar Srivastave, S/0 sri S.M. Srivasteve,
r/o Loco Colony Qr. no. 128-K Mugelsarej Distt
varenasi, :

Dilip Kumar Sinha, s/o sri Deep Nzrein lal,
R/o Hanur Colony Cr. no. 694-A jilugalsarai, Distt.
Vurdnﬂﬁi.

\ Applicants
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Vers us

Jnion of India through General Manager, N, Rly :
Rai lnay Board, Barods House, New D- lhi, N

Chief Fersonnel Officer, Northern Railwsy, Barode
House, New Delhi, ’

Civisional Rai lway sManhayer, lorthern Rail lway
Allahamad.

Serlor Divisional Commerciagl superintendent, Noerthern
Rellway, Nawab Yusuf Road, Allshzhad.

e+« liespondents

Criginal aApplication no, 1006 of 1992 My

1 "i

Sdntosh Kumar s/o sri B,gq. Sherma, r/o 146-4 Loco
colony Aligarh,

. s Applicaﬂt
Vers us

Union of India throuah the 3eneral Meniger, N, Rly
28roda House, New Delhi.

Divisional Railway Manager, N. Rly Allahabad,

Senlor Divisiocsal Commercigal SUperintendent, N, Riy
Alluhabad,

e« Respondents

urigirm].,xsn;licuijCWIrun, 1303/92 \\~”

SUshil Kumar Fandcey, S/o Pt.k.N, bPéndey, ii/o
60 Bhendari Stticrn Kag, Jeunpur,

Sil. Jyotl Saxend, w/o sri K. Saxena, 99/303, Sisanau
Badha Gheuraha, Kenpur,
8w ﬁppliG:ntS.

Vers us

Jnion of India through General

Mdnager, N, Rly
Baroda House, New Dolhi,

The Divisional Railuﬁy'Men¢qer, Northern K3l lvay

-
W
- s

R e — e S .

-
S ——

-. - m a
_-_“._; p— lﬁq.-‘-—. e .--—n-___ e | i




g
R
v&.x
@
b g
h

3.

1,

1/ ERLER//.

Allahabad,
The Senior Divisicnal Commerciel supdt. N. Rly
DRM Office. Allahabad,

.+. Respondents

Original Applicstion no. 1715/92

Indu prabha rander, /o sri B.N. Pandey, r/o
94/1A Galle Bazar Tilhargenj. Allahabac,

i T —. T —— — o —— '\-l-.-_'..-'-_-_ e

Smt, 'achuri Misra, w/o sri O.p Mishra, r/o
62. Bhandari station Road, Jaunpur,

e - =

50 ¢ ﬁpplicant

Vers us

Jnion of India through General VManager, N. Rly g

dorada House, New Delhi,
Divisional Railway Mandger, N. Kiy A llchabad.

Senior Divisional Commercizl Supdt. N. Rly DRV &
Office , Allahabad, il

.++» Hespondents f

riginal Applicction no, 133/93 5

Kripa Shankar, s/o sri v. Nabh, Vill patas-ka-pura
F.O. Raem Nagar, Bistt, Allahabad

Jmesh Chandra, s/o sri . Prased, R/o Vill Tikari !
P.O. Bnamni Hitar, Distt. Allohaved, *

+o» Applicunts

\V'ersus

B N - =

Jriion of indie through General Mienager N, Rly
Baroda House, New Delhi,

Divisiongal Rallway )anager, N, Rly, Allabebag

SI. Divisional Commercial Superintendent, N. Rly
DR Office Allszhaba:j.

\\ .++ Respondants E

Ry B -

e ——
e N
e

i e e =




s

S

26, Original Api-lication nc. 514/93

“

e sri Krishne hend Pathak, 5/o sri T. Pathak, r/o
vill. Amaon, P.O. Sahibgenj, Distt. Varanasi

r/o Ume Kutir, Station

5. - 3ubit De, S/o S.K. De,
Road, Jeunpur,

... ADplicant

Versus

e UJrion of 1ndie through Seneral Manager N. RIly
3aroda House, New Delhi.

allahabac.

5>, Divisional Raillway Manegel, N. Rly,

e ————

3.. sr, Divisicnal superintendent Commercial N. Rly "=
DRI4 Office, Allahabad.

f . RespoONo=NTS

-l i — T Y T

2%. Originel Applicaion no. 777/ 93 =X

1, satye Prakash Vvishra, 5/o Sri R.S. sishra, R/o |
A/3, 176 Krishna Nagar, Keedoen], Allahaebad. !

Applicont

Versus

1. Jnion Of India through Seneral jtanager, N. R1ly
Baroda House New Delhi.

2 The Divisional Railway Manaaer, N Rly A llehebad.

5% gr.Divicional Commercial suoperintendent , N. Rly | |
DRM Office Allahabed. .

5400 Hes,onuen€§hﬁ | i

:

2%, Orioinel A ppliceicn no. 567/93 | ?
1. sheehi Kumar liishre, 5/o R.A. Mlshra, r/o Vvill if
Ghatwa , 0st Kaerchana, F.o. vacrchana, Distit Allahabad. | K
rresent nddress 134= Tula Rem Bagh A llehebacd. ‘f

8

5.  na endra prasad i$hsra, S/o Sr. D.P. Mis hra g
vill Kasidahen, Post Nethaipur , DEstt. varanasi |

3e Aneon Singh, S/o Sri S.P. Sircihy, R/o vill, and F.O. i !
Lwem cgaer Bhojpur, P.S. AD100, Distt. Frataggarh. Li

L. Appllgcets 1

Versus Q%}L -0 12




]
/R
!
l. Jnion of India through General Manaoer, N..Rly W
Barcda House, New Delhi. , 1;
4%‘ 2. nivisicnal Railway .Manager, iN. Rly Allahdabac. |
A O Senior Divisinal Commercial Superintendent N. Ry
5 Allahabad.
4, Scnior Divisional personnal Officer, liorthemon
Railway Allahabac.
5. Senior Divisional Acccunts Officer k. Rly | |
Allahabed, : ,1
... Respcndents L
A 28, Original Application no. 1028/93 |

). Rajesh Kumar Tripethi, S/o sSri R. Tripathi
R/o 354/7/1, Jayantipur, Dhumapgang Allahebed.

«.. Applicant

4

Ve rs us

ls ‘jnion of india through Zeneral ienager N. tly
Baroda House, N. Delhi. '

20 Divisional Railway .iianeger, N. rRly Allahsbad.

3. Senior Divisional Commercial Manager, N. Kly
DRM. Office Allehakad.

... Respondents

20. Original Application no. 1245 /93

,> il shiv prakash Dubey, S/o S.D. Dwivedi, r/o \ill. Al
. Mawapura (Kakraha) P.O. Fatehpur, Distt. llau. 5ﬁ
i B
[ §4
... Applicant  Hih
I
1
Versus } |
1. Union of India through General lgndger N. ~ly i
Barcda House. New Delhi. jﬁ
>.  Dpivisional Railway Manager, N. Rly Allshabad. ki
3. senior Divisional Comuercial penager, N. Rly ﬂ
Allahabad, ,1
|

\\ ... Respondents i |
(1 |




i

LGS

3. Original Applicotion no. 1362/92
1. Pawan Kumer Pendey, S/o Sri S.S. Pandey, R/o 161/5 |
A, Azad Negar, South Melaka, Allahabad. 1
20 Arun Kumer Singh, S/o Late Sri Ramkant Singh, H/O-i:5 ';
Vill./p,O. Kaju, Allahabad. :
erele Applidént
!
Versus
l. Union of India through General iianager N. Rly
Barods House. New Pelhi.
2, Divisional R&ilway !eneger, N. Rly Allzhabad. |
8. Sr, .Divisional Ccmmercial, Superintendent N, Rly
A llahabad. . R
| ! :
: o s Hespondents : 'Il
| N |
| y 1
32. Original Application no. 1511/92 - . |
I 3 § i
Suresh Kum r Srivgs&ava, S/o Sri R.K.L. Srivastava if‘{
r/o 36A460, Judhwal, Tilharganj Allahabad. |
! b
& +¢s Applicant i fq
| .
Vers us b
l, Thé Union of India through General janage — ir
Baroda House. New Delhi, l N hLY i
2 Divisional Railway Menager, N. Rly alle j; bac, ,

)
®

AlFahabd.

-+« Res )¢ ndents\\ff

33. Criginal ppplication nc. 1609/92

l. Sharda Bebu, S/o Ghussit Lal, R/o
Al iechabad,

25 Asrar Ahmad, S/o Sri Abrar Ahma
Allc habad,

4000 Applicaﬂt

Versus \\

Srﬁ Divisioral @Gommercial Supdt. N. Kly TOoRM Cffice

J 65, Nakhas Kona,

dr, rfo 553 Attarsuiys, [ i

- <19

——

...- . - —— i
- - s -
I e e e T —
e e R — e
L et :

i
!
i
!




L3

1.

2.

il

2.

[ Atk

e

Jnion of lndia though General Manager M. Rly
Alla habad.

Divisional FKailway Manager, M. Kly Allehabad.

Sr., Divisional Ccmmercial Supdt. N. Rly A llahabad.

«++ Respondents

Original Applicstion no, 1628/92

Vijal Kuwar Sinha, S/o sri D.N. Lal, r/o Hapar
Coleny Qr. no. 694-4 [iughalsarai,

Ssunil Kumer Sinha, s/o s$ri V.N, Lal, Rfo Qr. no.
603-B Hapur Colony Mugalcarai,

Nerayan Dutt Dubey, S/o late Sri K.D, Dubey, r/o
131=3H, First Avenue, Reilway Colony, smith Road
Allansgbad,

Applicents

Vers us

Jnion of Indig, thrcugh General Manager,
Bsroda House. New D=1lhi.

Ne. Rly

—

Chief Commercial Superintendent, N.
New Delhi, '

Divisional Railvey Ramanger, N. Rly Alléhabad.

Sr. Divisional Coamercial Supdt. N. Rly Allahabed.

. e HES}_‘GnantS

Original Applicetion no. 1663/92

Mithlesh Kumer }lshre, s/o sri H,R. Mishra
r/p 41-C Baghambari Koed, Tileck Nagar, Allansbad,

sherad Dhyani, S/o Late Sri G.P. Dhayeni, r/c
C/o G.P. Dhayani, Prayag Sangit semiti, 12-C Kamla
Nohru Road, Allahgbad.

Ramji Verma, S/o sri K,N.

1 ' \'erm@ r/o House no,
173/B Kailway Colony no, 1

Subedarganj, Allahabad.

~pplicants

§

Rly Barouga House




/RS

versus

1. Union of Indie through General Manager, N. Kly
Baroda HYuse, New Delhi,

2. Chief Commercial Superintendent, N. Rly Baroda -~
House Mew Belhi, Py
3. Divisional Railwey Naneger N. Rly Allahatad. | l

4, Ssr. Divisionel Commercial supdt. N. Rly Al lahabad,

e+ -espondents.,

36. Original 4pplication no. 1773/92 ' N

vinod Kumsr S/o Sri R.Y. Ram, r/o C 757, GTB NagaIm, |
nereli Allchakad. T .

~ o [
5.  virendra Kumar, S/o .Sri R.S. Ram R/o 23/B/76/C/ ] l

l.

1003, Allspur, Allahgbad.

sanjoy Kumar Srivastsve, S/o Sii R.F, Srivesteva
r/o! 145B/5A, Chskia, P.O. GIB Negar, Allshabac, @& |

| | ... Applicantst.

S

\/eIrs us

1. Jni:n of indie tbrough Seneral Manager, N. inly
New Celhi,

. e

25 The Divisional Railewey Meneger, N. Rly Allahabad.

B " - ’
e E g a
A e e — g i i — . e

3% SE., PBivisicnal Comml. Supdt. Northern Railway
D&y Office Allchebad. "

s ¥

[r—

* & ¥

Hespond=nis Fl

3%, Original A pplication no, 1821/92

sudhir Kumn.r /sfo sri rHridaye Nerein south of Jania
rRoad, New Yar, Distt. Patna, Fresent Address,
101 Anand Bagh uld Baihdarene Allehubad.

<« ACPliCaRT

\

Vers us




2e
3.

Se

_38.

l.

R L)

Jpion of 1ndie through Gneral jianeger, N. Rly
Baroca House., New Delhi,

pivisiornal Railway Man«ger, N.Rly Allahbebed.
sr. Divisionsal Commercial supdt.MN. nly Allehabed,
Sy, Divisicnal Fersonnal Officer IN. Rly Allehabad.

ST, Divisional-ﬂbcounts Officer, N. itly Allahsbed.

.. Hespondentes

Original applicstion no. 1822/92

srun Kumar, S/o sri G.P. Srivastava, r/o 101,
Olc Baihdrena Allanabdd

.+ Applicant

VVers us

Jnion of India through the General Manager, N. Rly
Barode House., Allehaopad.

nivisional Hailway iianager, N. Rly Allshabad.
sr. Dvisional Commercial Supdt. N. Rly. allehabed.
sp. Divisional Personnal Officer, N. ily Allzhabed.

sr., Divisional Account« Ufficer, N. Rly Allenabad.

.. Respeondents

Oiiginal Arpplicaton no, 1825/92

virendra Prctap Singh, S/o R. Singh, R/o lturahean,
post Shikarganj, Distt. Veranasi. .

virendre Bahadur Singh, 3/o S1i R.B. Ssingh, R/o
vill Lrempur, Fost Chakia, Distt. Varanasi.

vohan Prased, S/o sri lalji, R/o vill Murahen, Fost
shikarganj, Bistt. Verenasi.

Briij Raj Yad-v, s/o sri B.,R. Yadav, R/o Vill
Murahon, Fost Shikarganj, Distt, Véranasi,

Krishne Monrari, Sinch, 4/0 sri R. Muret, r/o
vill pure han, post shiksrganj, Pistt. Varenasi.

surendra  ratap singh, S/o Sri R.B. Singh, R/o Vil
Prem.urfPost chakia, Distt. Varancsi.

\\Qm}b T D)
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2

vers us

1L 5 Union of 1ndia through General [aneger, N, Rly
Baroda House New Delhi.

2 Chief Commercial Superintendent, N, Rly Barods
House New Delhi. >

3. nivisional Kailwey lanager, N. R®ly aAllehebzd.
4, Sr, Divisior.al Commerciel Superintencent , |
Ne Rly, Allehabad.,

s es ReESponoents

4p. Originsl aApplicetion no., 1231/92

™,
—" I Alok Kuwar,sinha, ¢/osri g.p. Sinha, r/o 233, B
| Dld Balrdhana, Allshabad. :
ey 2. - —aAjai-Srivestave, S/o.Sri Om Prekesh, r/o 86/51 |
= e ~ﬁf?f -Dands Lhawapur Hlﬁmutghng, 4 llahabads ﬁ;:~=;;¢:¢1“
| | g . 8 A,-J--lluaf'l'ts Q. :L ]
| | l -
| |
Vers us
l. Union of India throughieneral [ianeger, N. Rly
Baroda House, New D¢ lhi.
2 Divisional Rai lway Maneger, N. Rly Allahsbea.

S 5r. Divisional Commercial Supdt. N. Rly A llahabad.

++ s+ Respondints

-

444, Original Application no, 333/92

I~ shwetank Verma, ~/o sri B.P Verma, r/o 25, Ghas ki
Satti, Khuidabad. Allahabad.

e Anp I Gent

Velrsds

145 Jnion of Inida through General Manager N. hly
Laroda iiouse, New Delhi,

2. General Venager, N. Rly, Railway Bhawsn (Baroda
liouse), N.w Delhi,




N, 4

43 .
1,

f sl )

3. Chief Commercial Supdt. N. Rly, Rail Bhawan,
Bsroda House, New Delhi,
49, Divisional Reilway Mana.er, N. Rly, DRM Cffice {
Allzhabad., ; i
S Sr. Divisional Commercial Supdt. N. hly, Allahabac.
«+s nespondents |
|
: .:
4Q. Criginal Ap.lication no., 643/94 |
] shiv Dayal Fandey, ¢/o Late Sri Pt. Krishan Pandey ;
r/o Block no.27/10, Labour Colony, Neini Allszhabad. 1
o '
. .'-lppllCEﬁL '
Vers us
l.. _-.The Union of Inida thro.gh General Manager, N, mly i
f-oswaBarode House, New:Dedipi, - & 20 TmomEne L ooentl
L = e L U L st
3+-—=Divisional Railwsy Managery ¥.-kly, llehobed. . .- ——|
é. sr.-ﬁz;isional Commercial Manager, N. Rly 4llahabad. |

e+ HCpsONdents

Original aApplicetion no. 61/94

Santosh Kumsr Sinha, s/o L.J. Sinha, a/a 32 Yrs.
r/o Vill Kanharpur, E.0O. Khardan, Distt. Varanasi.

«os Applicant :

Versus \ |

Jnion of Indie through Zaneral Mmenager, N. Rly, T
Baroda House, New Delhi.

Chief Commercial supdt. N. #ly Beroda liouse,
New Ddhi,
Divisional Railway Manager, N. Rly, allashacad.

Sr. Dlvisional Commercial Supdt. DRM Of{ice
Allahabad,

Respondents




\ / ;
| e .
4% Jriginal Application ne. 394/93

1. anand Singh, $/o Sri S.L. Singh, r/o 524-4, lraffic
Colony 4llshabed.

E 20 Ra) Kumer Singh, s/d sri M. Dayel singh, r/o O= ANy
‘ it.G. Mera, Allahakad., @

3. Jed prakash sinabh, S0 Sri N.D. Bingh, T/ONESS G e
lierg, Allahabead.

4. santosh KJmer Singh, S/o Sri M.D. Singh, r/o 5= M.G.
Marg Allkhaad,

B S.X. 3ingh, s/o N.B. Singh, r/o 13/3 Karela Bdg
Colony, Allehabad.

0. Jmesh Fratep singh, S/c sSri K.P. Singh, Retd.
prircipel P.B. Inter College. Pratepg.rh.

7. sunil gKumar singh, S/o sri J.B. Singh, r/o Vill,
Gujeria, rost ijrayadeeh, Distt. Fratapgazh. ,$§

= 8. anil Kuaer sinch, s/o .sri R.P. Singh, r/o Vill.
= £ z=—wujaria, Post ijI ayadeiha Distt. Pratapcarh :
ey i T e s - .__,'-,_ = e, _-i
S = 9 Chanﬂﬂ_ll,;idlukdm, sfo. sri. I\ N. ﬁdhakan -:_:_/c Tk "_"‘fﬂ
B = T —695-B, Loco Colony Alishabad. - SR ED aieeE)
ate T
10. supil Kumar Barua, g/o sri/J.C. Barua, r/o 89 R.N. |
Naoer All:zhebad. :
1). Rajai Kumar Srivastavse, S/o sri R.B.L. Srivestava,
r/o 152 Balua Ghat, Allchabed.
12. Mukesh Kumer Srivastaeva, S/o sri ¥.S. Srivastavs,
R/o 123 Matiyarse Road, Allahabe-.
.o« Applicents.
|
versus
1% qﬁl[n of india, throcuch General Kandaer, N. Rly
nai lwey Boad, Baroda House. New Delhi.
20 Chief Personnal Officer, N. Rly Beroday House,
f.ew Ddhi,
3.
3. Divisicnal Railway !ianeoer, N. Rly Allahabad.
4, Sri. Divisional Commercial Supdt., N. Rly
A llahekad.
«es nEsponcents
4%. Original Application no, 633/92
'l.  Ramji, S/o Late sri LalaRam, r/o 61A4/i Teliargani, i
Allchebad, ﬁ
\ . e ﬁpl’:licant r i
f M
iﬁelf T oy i
1l
|
: i i i
~ et

Y AR R - e
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Versus

l. Jnion of India, through General lano jer, k. Kly

Dl s

3e

So-oda House, Mew Delhi.

The Divisiconal Railwzy Menagel, N. Lly., wnllanabec.

Sr..Divisionel Commercial Sﬁpdt. N. Rly allehabad.

Respondents

[ L

Original Application no. 706/92

Dipek Kumar Singh, 5/o sri (Late) B. Sinan, r/o
1B/8A Bhanghambri Road, allapur, allshadad.

Akbter Naim Siddique, 5/o Sri N.J. gidoique, r/o
174 New Mehdoril colony, Allahabad.

vohd. Keleem, 3/o0 sri amir Uddin, r/c vill patulki,
p.0O. Kanehti Distt. Allahabad.

pilip Rumer, s/o Sri A.P. srivasteve, Rfo 9 Elgin
Road, Civil Lines, Allahabad,

km. Shashi sriwsstave, D/o Sri L.N\. grivastave,
r/o 347, L1G Govindpur Colony, Allahscad.

suresh pratap Singh, s/o Sri Rnem Nesh singh, r/o
vill Chand Kemaniyae, F.O. Khuti F.S. Khera, Cistt.
allahabad.

PO Ap;::licant

Versus

gnicn of 1ncdia throigh Secetory, Rai lway Boerd,
Rafi Merq, Mew Delhi.

General lsanager, N. Rly Reilway Bhdwsn, ( Baroce
douse) *‘ew DElhi.

chief Cormercial Supd. N. Rly Rai :way Bhawan
(zercd. House) Allehatad.

ivisional Reilway Mamagel, N. Aly, allehebad,

sr. Divisional Commercial Supdt. N. Rly, Dii
Office, Aallahabad.

... .tesponaenis

original Application ro, 648/92

i !
"y g

e b s, s il S gl

¥ PRI e TN




:E
|

/a2 oRR Y.

Ran Murteo, S/o Mewa Lel, rfo 71 A Dale Allapur,
Alldahakad,.

.. Auplicants

Vers us S

;
1.
]
<
15
2.
G

49.

1,

nien of India through General ‘anscer, N. Rly
Baroda House, New Delhi.

Divisional Railwey lianazer, N. ily Allehatad.
Senior Divisional Commercial Supdt. N. Rly Allshabe ..

. s » HESpPONdents

-

riginal A pplication no. 731/92

Rej Kumar ‘‘dshra, Sfo sri K.K. Mishra, r/p "1
26/10, shiv Kuitl, Krigel Bhawan, Allehsbad.
i

Frank . icnard lleresse, S/o Sri !.R. Menesse,
S4/57, Cld tiunfordgenj, Allehabad.

Sao A Mallesialing ;%?

_ Versus

1
Jnion of India, th rough General panacver, N. Rly
Keil Bhawan, B2roce. iiouse, New Delhi.

rivisional Pailway jiensger, N. ily DRM Office,
All - !‘lﬂ bad L]

Ssenicr Divisioral Commercial supdt., DRM (Office,
Nawab Yusuf Roed, Allechebad.

7 . <« Responcents

Criginal A pplicastion no, 736/92 N

Frakash Chendre, rangey, S/o M.D. Pandey,xr/o
vill & Post Dubawal, Cistt. Allahabad.

. «. Applicant

VVers us

Jrnion of Indie, throu,h Secretsry, Railway Board,
New D lni.

ieneral [laneger, N. nly Railway Bhawan (Beroda
House) l.ew lelhi, \\

b = A7
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— —— -

e e —

. il gl S

= -
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|

/25T /.

e

Chief Commercial Supdt. N. .RlyReilway Board,
New Delri,

Divisional Railway Maneoer, No. Rly TRE Office
Allchebiad,

Sr, Divisicnal Commerciail Supdt. N. Rly, DRV
Alle habead,

.. Respondents

Criginal Applicstion no. 280/92

Gulab Tiem, S/o Ram Laur, rfo vill, scnapur, P.O.
F.C. Sengpur, Distt. Jeunguzx, B

e s, AP LETCArits

Ve rs Js

Union of Indlie throush Jenerel jianager, N, aly
Baroda House. l'ew DPelhi,

pivisional Railweay f.anager, I.. | ly, Allehabad.

Sr, Divisional Cc merciel supdt. N. Rly, DRM
uitice, allchabad,

e+ 1i€sgpondents

originsl aApplicetion no., 961/92

Durgesh ;.ani Rishra, s/o sri C.P. ‘ishra, R/o
433-L Kydganj, Allahshac.

Fermeshwar Frasad Trivedi, s/o Sri R,K. Trivedi
r/o 116-A Bahadurganj, Thakur Din Ks Hathe,
Disit. A llahahad.

.ehdrra pPrasad Mishra, s/c Sri K.P. Mishra, r/o
577-¢ Nal Pasti, heta Negar, Distt. &llshaebad,

“e APF‘liﬂGnt-

| Versus
Jnion of 1ndie throuoh Jeneral lanagezr N. Hly
Baroda House, l.ew Deihl.

Chief Comniercial supcdt.,N. Hly Beroda House, New
pelhi.

Divisioneal haillwey llanager, N, Hly Allehakad.
senicr Divisionsl Commercial Supdt, DRM Office,

I-E. Rl l b" =
Y Allahebad . \ Re _pGr‘tdEn‘tS

%\L .0 -‘13
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3.

A

originel mApplication npo, 267/92

Cinesh Fresac bendey, S/c Sri K.N., Fandey, r/o
vill, Belwan, F.O. rahara, Distt. WiTrzepur,

ev. Applicant |

Versus

Jnion of India through Geriersl vianager N, Rly
l.ew De ll’".i .

Divisional Railwey 11@nsyer, Mo, nly Allanhabac.

STs Blvisional Comnercial Supdt. N. Rly allahabad.

e+ necponcents w?ﬁ

inginal Apvlicetion no. 1203/92

Kdishna Lal s/o sri a. Sahei, r/o 12/14 i.G. Ear§§"
3.C.I1.C. Conp cund, Allchabad,

i‘dhendre simgn s/e Sri U. singh, r/o 2/85, Rame Nand
l.leger, ilatiyara Road, Alispur, Allahabad,

Hori Shanker singh, S/o Sri ham Autar Singh, r/o |
2/45, Reme Nand i.agar, jistiyara RrRoad, allahechad, :

fe) Lahadur Ram, S/o sri pal Singer kam, B/o
87-/2=C, Baghambari Rcad, allapur, allahabad.

Yogendra lath,s/o Sri Dudh Nath, r/o 535, Colonel Gun
.H.l 1!‘..1 ha bad.

3
X

E * 0 Ap.LiCuniS.

Vers us

Unicon of Jndie through 3eneral yvianeger, N. Rly
Beroda House, Mew Delhi.

Divisinal Railway sianaer, Northern Rail lway
Allcababad,

Sr. Divisiocnal Commercial Supdt., N. Rly 4llzhevagd,

ees NES.ONAERtS

\
et

S ol

— I T




54,
l.

[/ 29

uriginal Applicostion no, 1207/92

suresh Chandre JSupta, B/c Sri Reja Rem Gupta,
r/o 2 /3, Mew Rewa DBuilding, Leader Road,
Allahebsd.

Pertho sarthi Dobdar, s/0 sri K.K, Dobdar, 294, jxkbar
pur, sallencbeac. -

2,
3.

58,
e

.so apolica Tso

Versus

Jnion of 1ndia thr ugn sereral jians.er, M. Rly,
Beroda House, . Belhi.

Divisionel Reilwey lanager, N. uly Allshsbad.
Sr. Divisional Commercial Suuwdt. N. Rly allzhabad,

..+ IiESPOnUENtE,

urigiandl A pplicetion no. 1345/92

KrishanakKant Srivastsva, 5/o0 Sri (rate) iiunni Lal
Srivastavsé, r/o Kama héni Ndpér, Bhardwsj Furam
Allehabkad.,

smt, Jsha nani 3Srivasie®a, /o Sri D.C. Srivastavs |
r/o 520KL Kydgarj, Allahabad. |

Ae<esh Srivastaeva, S/0 sri Kripa Shanker, r/o
72= C/2, ..atiara Road, Bharadwsj Puram, Allchabad.

Ghen Shyaw Ssingh, S$/o 5ri S.R. singh, R/o vill Narayai
npur, Post Shivgarh, Distt. Allahabad, ;
Brijesh Kumaxr Penday, S/o sri S.XK, Fandey,

r/o 46, Kinche Rei scnoa Prasad, ialviye Nager,
All ahauvad.

ess Applicants

Versus

Baroda House, New De lhi.

Divisionel Railway anajer, N. Rly, Allchabad,
Sr, Divicional Commercisel Suodt. N. Rly, Allchakad.

\‘ «+e+ Responcents

- -30



R

586, Uriginal Applicetion no, 1344/92

le Vinod Kumar Stivastava, S/o S$ri R.P Srivastava,
r/o 751, .'uir Koad, nejapur, Allehauvad.

e f
e T

i evs Applicant

Vercsus

; l. Jninn of India throujn General lanager, MN. Ely'
| BEercde Houise, MNew Delhi,

24 Divisi /na. Railway jénaier, N. Rly, a llchabag,
3 Sr, Diveional Comuercial Supdt,, K. *“‘ly aAllshabacg.
... Hesponderts
2 ) SN : \ 5 2 3
7. UOriginal Auplicaten no, 1230/92 ads
s S.i. laanudcin, §jo Sri S.H! Imamuddin, RB/o i
/81/0, Shenshyem®liager, Reilwey Cclony, A 1llzhabad. w
; . : I
< Dheerendra heth Saxena, s/o Sri Decna hath Suxena_ |
n/o 46=21-4/7 Remen Xe Pure, Sulem Sarei, hilahgz%d *”
i -8 9 e'ﬂ{ppli Cénts lr
f:
Vers us
1. Jnion of india through General Maneger, N, uly ;:l
carccda House, New Delhi. | |
: ; : : !
2 Divisionsl Railvay ieneger, N. i1.ly Allzhatad.
g8 r. Divisioncl Ccmmercial Superintendent, M. Rly

sr, ‘

Allsrebad. ’
.+ « ilespondents

5&«. uriginal A pulicet on nc, 1239/9Z

: I . — L, . ~
1% Prem Sh;pker, 3/0 $ri G. Shenker, r/o 36/31 Kels
Danda, Himistgeng, Allshabaag, -

2% Kemes hwer Nath sharme, s$/c Sri Ram 131- }ircla hNagar
Lucknow,

& s .'ip:-‘-lj-Cﬂr-t.

VVer's us

1 union of india throgh General i.enacer, E. tly,
. 2¢10dg House, Allahaizad,

2 Divisioral Rallwey Menager, N. Rly, allahabad, i

\\th? IR ST i
J




oP.

~Verun Kunar Shukla, §/o sri

//AR SIS

Sr. Divisional Commercial Supdt. N. iily allahcoad,

nespondents

vriginal Application no. 647/92

a+F. Shukla,
79 A Vinhazpur, Beni Ka Hata, All.hatad.

r/c

. s, Applicaﬂt

Vers us

Jnion 0f jndia through 3enezgl

manager,
Barcde House, !ew Delhi,

Ne Rly

Divisional Reil lway Menaser, N. nly, allchabad.

ire Divisional Commercial Jupdt, N, hLly

Alleahabadg, :
«e+ Hespondents L
" |

uriginal Apgliceticr no, 494/99 |

Suresh Kutér S/o sri Tulsi Ram r/o 25, Lukar Ganj, J

Alld nabad, |

... ,r&;':';.-. ll:dnt

Versus ‘:

Jnl n of Inida through Genercl iienager, N, RHly
Eerodae House, New D- lhi,
The Dpivisional Reilway Manager, N, Rly, Allenabed,

The Senior
Allzhapad,

Divisonegl Ccamercial Supdt. N. Rly

Sr, Divisional personrel Jitilcer, N, Rly, Allzhebad,

Sr, Divisicrnal acrounts Ufficer, N. Rly Allchabad,

.o a HESpDﬂdEﬂtS

Uriginal Applicotion no, 495/92 2

Rarini Kant patel, 5k sri Chandre
2, Rama land Nafar, Allapur,

iy
VLS

Shexhar, R/o
Allshabad,

Applict}lﬂt.

iy




o - - r
gt i i

Tl der

Versus g " : o0
l&~  Union of indic throgh the General Maneger, Ne .RLY
~wi0a3 [lvuse, New Delhi,

2. Divicior el Railwey Mdnager, N. Rly Allehabac.

: Bl
3. = Seniro Divisionel Commercisl Supdt. N. Kly Allahcw=d.

4. Sr. Divisional peisonnel Officer, . Rly allahatad. .
Sy Gr, Civisional ..ccounts Officer, WN. Bly Allah&kad.

* 8 Reﬁpuﬂu th

62, GriginaliApslicatiion noLecls a2 |
18 Frabhe Shanksr Yadav, 53/0 Sri R.P. Yadav, r/o
1C Thron hill Zoed, Allahabed. -
oot ADpLlicerit [
YVersus i

Jnicn of Indis through Generesl anager, N, Bly jx;
Earods House, MNew Delhi.

2. Divisional Railway tarejer, N, Rly Allahzktad.

S5 Sr, Livisional Commeercicl Supdti,, K. Rly allzchzkad-

4, Sr. Civisionel Perosnniel Cfficer, N. Rly Allchebad. :
S5 Sr. Divisioral Account Officer, N. Rly allzhakad.

00 RESpDﬂdentS

e A —— ———
e - i " N

63. Oriziral pgnplication no. 527/92

il ¢ ALl Kuuer Jrlvddtnxa. s/o 1: V.K. ngvasL*\k
r/o Rly Quarter,subederqani, . l ;baa.

2y Frakash Chondre pan ‘"}, s/o sxj AR ande o
191/24 itajroop Pur, Allenhabad.

3. Rekesh Pretap Squh, 5/0 Sri R.P. singh, H/o
vill & P.C, Kotwa Tehsil phulgur, pistt Allechabad.

) 24 " 1y LaTat s = ke e A T T “"’ — e
4; E..:l-qgra-Lj l ]‘\li - e » S/a SJ_.-. ek . I'\E-Lﬂ-t‘ » r! O 36-:..\—4‘"\:.‘15’6:-} Jrj
sidelenad, 2
« o+ Applicants,
Vers as \\
R
a-hg
p 2 "hqu-.-#-?..-u:.n_-_..im > Y . 5 " TR £ E - ipe e I__-__'J;"'. T S e e e ———— . e, R
T e ———— . e R R RN - - . = ks
- 1 a < - i s e g o 2 . - - J . v, --.-.-
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SN

/ASSNT /.

Jnion ol India through Secretory, Railway Board
Rail Bhewan, iew Delhi,

Geriersl jlansger, N. Rly Baroda House, New Delhi,

Chief Comme: rciel Supdi. M. .Rly Barods House,
view Delhi.

Divisicnal Railwey malccer, i 41y, DRM-Office,
Allahabad.

Senior Diviicnel Commeréigl Supdt. N. Rly Allahakbad.
Staticn Supdt. A. Hly Allchaoad.

+e+ HESPONJENTS

L §

i

original spplication no. 632/92
ilaleye Kant, 5/° c<ri s.K. crivesiava, r/o 328

sachambari Housin: Scheme, Bharadwajpuram, sllshepur,
Allahabad., i

* a0 }‘trplicant

Union of indis, throujh Zener:zl anegsr, N. Rly
New Delhi,

Civisional Reilwey Menager, N. Rly, allahabad.
Serniocr Divisional Commercial Supdt. N. Rly allichabad.

«++ Re€sponcents

Shushil Kumar Srivestasvs, 2/o 5ri Lakshmar Frasad
Srivssievs, r/o 155 Zajambsri Gr ih firaman Yojna,
Allghagur, ~llahakad.

AL AR 7

Versus

Unioni of Indie throuagh Seneral menager, N. Railway

Berocz liouse, lew Delhi,

Divisicnel Railvay lhanager, N. miys AlEHoE D dn
Sr, Divisionel Commercial Supdi., N, Kly allahabad,

Sr. Divisional rermrnel OUfficex, N. Rly 2llahabad.

L]
i,

S

-~ * A = = A | - i |
Divisional Accounts Cfficer, N. hly allahabad.

\ tht\p?j

o Espondents

Sy




7/aSH

Uraginel ppplicstion no. 477/92

//

Aran Kumar, 35/0 5ri Gysn Ghanc , 2 :
- - SRASS T/ 0840 St s
Caugh, Atlchabad, ; e L

, otor N ABL i Caltt H%:h
Viers ae

Jnion cf India through Seneral

_ ' waheger, hN. #l
Baroda Housc. New De lhi. hs e

Divicioicl Redlvey ieriazer, i . aiy Allehalzd.

Sr. Divisior.al Commezrcial Supdt. . Rly sllchsbad. |
|

e - L L4 |

Sr. Divisc ictial F erosnnel Ufficez, WN. Rly Alia=abad.

Sr. Divicionel accounts. (fficer, jI, Rly Allahabods.

fesponderts

e
| *‘
:
OLizinal Applicetion no. 221/93
Singh, r/o Tejour rost i

Distt. Vararaci.

VVearaniasi.

e ot Versus
Jnion q;‘ind%a throaoh General ulanager, V. RBly
dellwey Bosrd, Barcda House. jew Delhi. 3

Chief Comnu iel 3upd 1 Borcds H
% cLommerciel supdt. l.. iily Barcda House. New Delhi

9

LChtierciel Supdt. N. Rly AllazYabadh

= F
b b

o

avisicrnal Heilway vianajer,

—
-l

'dC

)
T

N R LA

» Diveiongzgl

-

iy
d

- -

.

e+ HE3pOnceniz

Applicztion no. 220/63

’rasad, r/o |

™ e w ~ ooyt oy o : -
iihj Yy herain Prasad, s/o sri R.L.
< mughalsar i i

| o
Seth no, .EW Lieha
b l h-{.'il"- lfiellcl’

3 e :
id,. S/ Dl arNC Prasad, r/o :
Chereon, Distt. Varanasi. ;
i

\ . .Appl.lﬂé‘.ﬂ"u




i e il

/RS S

. Vlersus

1. Unioi: of indie, through seneral manader, N. Rly
Railvgy Board, LSsrede House New Eelhi,

- - 2 Chie{ Commnercicl Supdt., N. Rly Beroda [House,
"r New Delhi.

—3 . Vivisiorna Hellway Nanacer, N. cilly, Allshabad.

S ST. Divisioungl Commercisl, Supdi. Northern Reilway,
Allehabad.

«+« liespcndents

6B. Criginal Agplicatic: no. 219/92

i Ram Singh Yadav, 3/0 sii R.s. Yadev, r/o srill.
0 furetharghai, p.o. Suhansa, Tehsil Fattil, Distin
Pratepgarh.
2.  Uma shanker Yadav, S/o 5ri R.L. Yadav, r/o vill, ]i

Behdaul Xhurd, p.O. Gaura, Tehsil petti, Distt.

Pratapgerh.
- t . - -
o 2 On Prakash, s/o sri Rr. Dular, r/o vill. Bzhdaul
Khurd, p.O. Gaura, Tehsil fpatti. Praiapgerh.
4. VaBudev, S/o K.N. Yadav, /o vill. KUdia-ke-purs
Tehsil Viechchalisghar, Distt. Jaunpur,
»es» Applicants
| Versuas
il Jnion of Indig varough Generel lianager, orthern
Railway Railvay ocard, Barods ;louss.
2. chlef Commexrcial Sdpdt. N. Rly, Baroda House. lew
Delhi,
3% Divisional nailway ‘Mena.er, N. Rly Alla abed.
/ 4, Sre Divisicnal Gommerci !l Supdt. N. 1y, Allghabad.
L N Y ?‘1:3130“(,19"]1‘-5-
74 Crigiarl gpplicetion no. 137/93
i Chet cirigh, s/o sri Raj D&hadur SA0gh. /o e
e rgaorn, S NnE- Semrahs, pPistt. Varanassi.
4y shiv Kamner,jiichrs, -5/0 3ri H.P. Liishra,
Vill Tatihara, post Deonahti, pDistt. Allz!
Sl tjnudvﬁum;r Singh, Ssa clE e Cingh, AN
VELL Raor, Bost Seiradn, Distt., Veiiiigsi,
Yoy
e — NEAPPCR PP . S L e et i : -
e Sen— _ ) T S
l-mﬂ»—ﬁ“;'r':Ti%&$4kue~ﬁgw_. s St g SRR

B -
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/o x

5 ; sy st
IJ‘tS.‘I

Jasesh Chondra Tripat! X et
d Diattl. Allans.ac.

rfo vill. sShisagipura,

'l

&LJ

ShYGT ‘\rl.,:tl{"rl ,{_.; i EGJ—' 5/ 1__:1 j. \u'rl J‘FJ—VP#.&’ 11/.\-’
Ulll IDPU’ 1._:,: 1: .:4]?C'--’ D-L:.tt- ;r-\l.].c:..'un..n..d-
LI ,-‘..E*rpliCc].'l'L * '-1“"-_“
VeEXYsus
Jnion of India through snerel Maneoe=, il Riy,
Rellway Dhawarn, bSrodc iiOUSE. eV )y Pl

C..ief Commercicl Supdt. Caroda House, liew Delbl.
u.LVlSlG;-a.L ;\l..:l.Ll"n..A} mohllager, I o I"'n:'uf A ﬁ«‘-lahbuaf:‘o

Pivisiwicl Jomme s supdt. v Rly,

---.t't e Hn=4idi IgiddQ «

il 8%
css HESPONUETILS

e

Ccrisinal Applicstion no. 162/93

orem Shanker, s/o sri S.H.N. Pandey, r/o 45 Gamdmyer

Tcla, allaghabad. Ty

sanjay Kumar, Srivasteva, S/o S:i (Late) H.F.

srivestzva, /o 15/11 l.ew Sohhbatiabagh, Allshasiac.

sautem Adhiker, S/o sri N.N. Adhikcric ©/o8695=R
hebad.

]
Lcco Zoulony Alls

Jacdish Prasad Srivastava, 's/a SHil (=ateymMpes
srivastava, r/c 9¥/4, Kerbala, Allazabadn
najendra Ssiaswat, 8/o0 Sri P.S. Sareswat, r/o
63 Geriwven Tola, Allshslac.

Stivasieva,
Alaapur Allchabad.

;v~, Syf et St
mbari Colony 3/3

om r‘rakesh 2
r/o EWS (54)

sbhilesh Kumar @ Sfivaslhave oS/ ONG=

r 4 - = I - ' - 4
i O ...”-'r-...-'/._._] .u!-‘.L:;ﬁl!‘-lyEarlI .'~d'i-1.1r .
o R s e e oy it o e -
1-:}".J n.-""..-}" :\\_,1_.&'__]1 o ..L"'., s L‘_‘r‘:’ J'{ L' ‘l Y ‘\.j. _:1 _L.l ‘—Ic L 1!'::
- 5, T o e o gy » - 1 ! - -

L!U ;I\-'f'.ll Jf_‘jl‘ -J\,.u:,l'c; ‘\Jjﬂr, J#..LJ-_‘.th_'h‘pui

';? _.._} KUlic S.1vastceva, .3/'.: 3: 1 S¢8. SYivasiava,
/0 $5/11 Servacdaya i agen, AllSHILEGN

Verma, I/0

o P L
nlienatad. .

’ a
'y - - . s
- rﬂc.', -.J‘Jl!g | l t\i-c..';i

jietlyara Road,

eeX 1:;1‘_J "Jnlg'f“ Ve

JJ/‘ G O=A

& 8 @ lr‘-t-.jlll- F’!JLS‘
Viersus
i
Jnion of Indla throigh Zcaerel Manager, L. {ly
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Railway =vsrd, Farode llouse, Al iew pe llilo

s ssT il

clijef personnel uificer, i0sthern Bailwey, naarcd
Jaube' nt:'\’.r IJ‘- 1hi‘

N
O

M aRanay ive Ly saliaigh

(o1}
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[
-
a
-

pEvitioriel R

serior Livisional Commerciel Supct. I ALY,

4:1.3- ld}'ch'u '.j .

. e HESPGHJ_HLJ

iugl AplliCthUﬁ Nnoe 161/93

she'c Kim. T Ydagew, g/o Ssrti P.l..Yadav, r/o 1%54-A
1ibﬁ¥h- ﬁllhhﬂbad.

shail S
SGL[41—AE§E 1ilsk kagar, Allahekac.

>4, D/o sri Ram Dass, /o 2/95=%
r, Alladdbbdn

sunil Kumar Srivastava, ¢/o sri A.N. Srivesiave,
r/o 127 iletira Road, A lahaliace.

acjesh Kumsr, s/c 5oi §.p.L. Srivesteve, v/

c.2.C.,L. Srivcstave, sucamsaih, BDhsRbed.

Awacesh KumaT sanghy, G/ DG SRS i fa) r/o surshiys,
BOs il Nans Ca N DIc s Uls S

Anjani Kumier SYlvas 1avVa, :/G
r/o 28-A ikrishan l.eagsr, Alla

{arunesh pumar, 5/o0 Si1i T. i.ath, r/o 245-35 Ghanshyam
i ajil‘-" _:“l h:rial’:)nhﬁ'

Shyam Frakesh Srivsstsva, s,/c Sri P. La) rfo

EVS 54 Baghambari Colony, Allshabad.

Lolit Xunar, s/o Sri rrem ruiiar, v/o 16/1) liew
sohbatiabagh, A4llshabad.

\leIsu<s

Jrnion of irdia through Seneral .icneoger, . nly
5aroda (louse, ..ew Lelhi.

chiaf personnel Officer, . Rly, Baroda House
l.ew Delhi.

nivisional iteilway managjer, K. hly, Allzhabed

senior pivisiongl Commcréiel sSupdt. N. fily Ailatiabs

AEsfCneents

d o f
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73 o Qriginal Application Ne, 150 of 1993

l. Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/o 23/47/107 B N
Indrapuri Celeny, Allahpur, '

Allahabad,

teese Appliﬂant

Versus

l. Unien eof India threugh Genral
Manager, N, Railway Head Quarters

Uffice Bareda Heuse, New Delhi, |

sece e Resp.ndents
"m,
OR D E R(RESERVED)

JUSTICE B,C. SAKSENA, V.C

This bunch ef 73bgfsas in all invelve almost ;¥¢ !

identical questiens ef fact and law and reliefs alse., O0.A

83 eof 1992 is being treated as the leading 0.,A, The number

of days ef werking varies in each ef the O.A and breadly

the peried ef werking ef the applicants as Velunteer Ticket

Collectors ranges between 5 te 18 days and that tea on the
allegatiens made by the applicants in the month ef January
1982,

2. The applicants allegeﬂ’that they had warked\far

the perioed, indicated by them in the varieus O.hs,in thé menth
of January 1982 @ ks,15/= per day. The applicants allege

that on the basis of Railwag Board's letter dated 6.2,90

they made representatien regarding their re-engagement as

Volunteer Ticket Collecters since they had werked prier te

17.11,86,

3% Reliance fer the claim is based on the decisions
of this Tribunal as alseo the PB. in a few 0.As preferred

\
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by pzrsone similarly circumstanced. The applicants,
therefouie, have sought a relief for a direction to the
Lespondentis 1o re-=engage the applicenic as Voluntieer
Ticket Coullactore or Mobile Booking Clexks &s per Extant
Rules. They have—also—in some petitions prayed that s
c¢irection be issued to the resspondents to take the peti-
iicn2rs on duvy and pay back waces from 1C.12,9C til)

the dete when they first presented ithems@lves for engage-
ment,

4, The respondenis heve i1esisted the petition end have
filsd a councr asffidavit &s &lso a supplemantary countier
affidavit,

e The applicants have filsed & rejoincer zffidavit.
The appficants héve admitiedly not re-engaged after taeir
short stint rasnging betﬁeen O to 18 days in the month of
Jenusry 1982, The Relilway Board's circulers de*ed 6.2.90
1s annexad as winéxure AL to the leadinc C.A and have

clso been annexed in kk& some of the U.A4s. A p.russl of
the sald letter shows that in the light of the juadgment
cated 26,8.37 of the Ceniral Administrative 11 ibunal,
Principal Bench, New Delhi in O.A. No. 1174 of 1984 (Neera
Mehta and Urs Vs. Union of Indis and Ors ) and 2ismissal

of the SLP No, 14613/87 by the Hon'ble Supreme Court

0N 7+%:38% The [allway Boerd has decided ithat the ‘cut
Off' cate for being considered for abscrption in
reguler employment against regular vacancies earlier
prov.izd to be 14,8,8l will be substituted by 17.11.86
Paragraph 3 of the circular letter is the anchor sheat

tor the claim in the present U.A which reads as under:-

\
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" In regard te candidates engaged as Mobile
Boek Clerks discharged cense
eking Clerks dis g oensequent en | B

digscentinuance of the scheme by zenal i
__Board's ' ¢
Railways, as a result tf/%letter; dated

17.11.86 er any earlier instructien teo the

same effect may be re-engaged as Mobile

Booking Clerks as and when they appreach

tb® Railway Administratien in regular

emp leyment may be censidered after they
cemplete 3 years eof service as Mobile T
Booking Clerks in the same manner as in

the case of other Mebile Booking Clerks

covered under para l, " =
.
6. - In paragraph 1 attentien was invited te Railway

Boardﬁ% letter dated 21.4.82 and the 'cut eff date!

I———— i

prnvidéd therein was 14.8.81.

|

3. . We have heard the learned ceunsel feor the parties.,

Qe 'I Shri B.,B. Paul, ceunsel appearing fer the respe-
ndents raised a preliminary ebjectien that the O.,As are
barredg_by time, laches and at:qui;éunce.

9eé. ; The learned ceunsel urged that the applicants - q
have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2.1990

dees not govern the applicants whe alleged te have werked
for a peried between 5 te 18 days as Volunteer Ticket
Collectors, He further submitted that the applicants were

net discharged censequent te discentinuance ef the scheme

by the zonal Railways as a result of the Board's letter
dated 17.11.86. Their discontinuance had taken place feur

E&@L oo op4l
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years earlier and not on the basis ef the Railway Board's
said letter,

1D, The respendents have alseo disputed the cerrectness

ef the averment made by the 4@pplicants abeut their having

worked fer the duratien indicated by them in each ef the

O.As. The applicants in suppert ef their assertien of

having werked in the yYear 1982 for a number of days indicated

by them during the 'Kumbh mela' have been aneexed, cepy ef,

cértlificate stated te have been issued by ene Ram Das whe

He ad
has given out his designatien as/Ticket Collecter AKM, N. Rly

fAllahabad, Cepy ef such g certificate has been annexed as

Shri B.B, Paul
submitted that Shri Ram Das was net cempetent te issue this

Annexures A=3 and A=4 te the leading 0.A,

Certificate and the said certificate cannet be treated as

preof ef the working period of the applicants indicated in |

the certificates, We, however, feel that it would not be

necessary te enter inte this contreversy for the Purpeses

of deciding the 0.As. We, proceed to decide the O.,A in the

light ef the claim based en the provisions of the Railway

Beard's circular letter dated 6.2,90, Wwe, hewever, make it

Clear that we may net be understood te have accepted the

claim of the applicants with regard te the days ef their

werking. We may take up the plea of the 0.As being barred

i - Pl - oy a am

by limitstien, Admittedly, nene of the applicants initiated |
udicial .
éww%éiﬂﬂéig;proceedings in any ceurt te challence their :

discentinuance made in Jénuary 1982, The Central Admini-

These

strative Tribunal was censtituted in November 1985,

O.As have been preferred in

1%.

apart frem the provisions of the Railway Board's letter

the year 1992,

AS noted hereinabeve, the basis fer the claim |
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of the Tribunal. The said O.as are O.A. No. 722/90 8
Rajendra humer Srivastava Vs. Union of India and Ors, C,.A
e >

No. 471/8C Mukesh Kumar Srivastava Vs. Jnion of Indis and
OUrs, O.A. No. 648791 iaden Mohan Pandey Vs. Union of .ndila
and Ors. No doubt, in these csses orders for re-engagemene
of the épplicants_therein had been passed. uUn the msterial
placed in the supplementary affidevit we find subsequanily
in several other casses cecided by this Bench of the
Tribunal, & different view was taken when it was pointed
out that the Railway Boerd's circulcr applied to Hobﬁﬂg
Bookiné clerks and the decision in Neera Mehta's case was
in res&ect to Moblle Boﬁking Clerks., This distinction was
no ted ﬁhile allowing a few review petitions in some Qwﬁg
"angd ingu.A. No, 131/92 Lalji Shukla and Ors, the only |
dixectéon given was that the respondents mey consider and
analysé the cases of Mpbile Bocking Clerks and find out
if any|scheme can be framed by them laying down a parti-
cular ériteria for re-engaging them on cssual or daily
basis. A,ainst this decision, the Railway Aathorities
preferred en SLP before the Hon. Supreme court and the
Hon, Supxeme court by an order dated 7.%4.94 passed the
fol lOdlng order =
) lay condcned. The order only gives & di}é.
ction to the petitionar to f£ind out any scheme
can be framed. The Union of Indila
can examin2 the matterx and if it 1is
not pessible to frame a scheme, record
its finding accordingly. There 1s no
obligation cest by the impugned order

that the scheme should be framed in cny

F oae subJLcn to Lhe ébove observetions the SLP

LI T I
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Subsejuently, the Railway Administratien consideredyx the

"ird pessibility ef framing a scheme in the light ef the aire-

o f : ctiens given in lalji Shukla's case by the Bench ef this

Tribunal which was alse repestled in seme other 0.As which
came fer decisien subsequent te the decision in Lalji

Shukla's case,

12, The Railway Administration in the supplementary

Counter affidavit have indicated that they have taken a

e decisien that ne scheme can be framed fer Velunteer Ticket

Coellecters feor abserptien and regularisation in greup'C!
e

Categery pests since this weuld militet ogainst the statutery
}} pPrevisions laid down fer Recruitment ef Ticket Collectors etc

ds centained in para 127 ef Section B of Chapter I of the
Indian Railway Establishment Manual 1989 Edition. They have
further taken the view that nNe such pests er vacancies exists
en the Railways fer Volunteer Ticket Coellecters/Mobile Booking

Clerks for their r'e-engagement en casual er daily basis,

1% . It was also held that re—-enxgagement will burden
the public exchegquer and will alse enlarge backdeer entry

and will affect reservation pelicy as contained in article
16(4) of the Constitution of India. It wes alse held that
framing ef such a scheme for those Volunteers whe have clearly !

worked fer a peried ef merely for 5 te g days will be against

public interest as the pPests filled up by them are generally |
by direct recruitment threugh the Railway Recruitment Board

epén for general competitien and the eligible persens at larQEE

would be deprived ef their legitimate rights,
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13, Admittedly, this scheme has been given up after
Ny

§7.11.86 and the Railway Administratien has fer cogen%“fgas- :

indicated thmt it was net feasible te draw up a scheme as

rejuired in orders passed Bn varieus O..s

16, Shri B.B. Paul has also invited @QEL our attention

to certain decisiens in review petitiens which were allowede

iﬁﬁﬁﬁi%f?ht3n the basis ef an anolegy of the decision by the

Principal Bench in 'Neera Mehta's Cdse direction fer %F-engage
ment had been passed in the O,is. While decdddng allewing the

b

review pegitiens it was neted that the decisien in Neera
Mehta's case was confined te Mobile Beooking Clerks and_%here
1s ne parity between Mobile Boekiny Clerks and Velunteer

Ticket Collecters, The present applicents fzll in the later
category,

18, Quite a large number ef decisions have been rendered !

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens

and a directioen te draw Up a scheme was enly previded as in

Lalji Shukla's Case (Supre ), which wags followed in ma:}father j
subseyuent decisions, The turns and twists which have ‘taken

. ; : e :
p=ace in the view expressed on the questicn have been referred

to show that the decisions of this Bench of the Tribunal on

; ; ! are
the basis of which the appllcantE/CiEiming similar benefit

being extended to them do not hold the fileld.

l?; Vie may now take U fo 1 i
P I consideration the .
2nefit of the Blesras

the applicants Lhat the /accisions in sém U.As in favour of

similaerly situated pelsons may be extended to the epplicants

g u

- [ ﬂ ol
It is now feirly well settled that the judgment of the Tribunal
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Jof that mctier of any court does not give rise 49 a

cause of action., It is the orders of the authority

concerned or their inaction which give rise to the

grievance and the cause of action based upon this has tc
be considered for purposes of determining whethesr the
petilion 1s barred by time under the prcvisicns of Seoc,

21 of the Administrative Tribunels Act.

13, Ac was noted by the ledrss Bench of the Central
Aoministretive Tribunal in s decisicn reported in (1594
28 AIC pge 2U 'Tamil Nasdu Divisional Accountanis Associc-
tion and Urs. Vs, Union of Indis and urs, this position of
i1aw hes been cleasrly affirmed in the judgment of the
&} | Supreﬁe court in"Bhoop Singh Vs, Jnion of Indis and Crs.
(1592 ) 21ATC page 675. Before the Madras Bench the
questlon of delay was reised and it held that since the
cdelay has nol been satisfactorily explainad the 0.4 was
re jected on ithe ground of limitation alone, In that
case an order adverse ©o the applicsnts was passed cn
14.10.86. A decision on a similar order was rendered
Ly the Chendigarh Bench of the Tribunsl on 1.5.91., There

after the applicants Asscciztion moved in th& matiar and

Rar’”

£ mecde & representetion, 5 years delay was held as fatal,

1S, A Full Bench of the Ernakulem Bench of the

Iribunal in & decision reportasd in (1994 ) 28 AIC 177 has
also taken the view that decisions in similar cases cannot
¢+ve & fresh cause of action and the peri0od must be counted

from the dete the claim relates,

\
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2. The Hon 'ble Supreme Court in 'Bhcop Singh Vs, Union
0f Indiz snd Urs (Supra ) had interelia, held that"lnorﬁigfte
anc unexplained delay and laches by itself/a good ground
Lo refuse relief to the petitioner irrespective of the
merit of his claim, It was alsc ohserved that Art, 14 or
e principle of NOn=discrimination is equitable principle,

Therafore, eny relief cleimed cn thet basis must itse lf

X
0

founded on €quity end not bhe zlien to that concept",
2%, ne may also refer tc a relevant Observation mede in 5
recent decisivn of Hen, supreme Court in 'Retan Chancrd
Semant and Urs, Vs, JUnion ot India and urs reported in
1894 S.C.C(L&S, page 182, The petitioners before the Supre-
me Court in that cage were Casual labourers of south eastern
Raellway., They were alleged to have boen agppointed bet;Len
1654-69 and representeg between 1675.78, They, through
thelr petition scught ¢ direction to be issued to the opp.
parties to include their nemes in Live Casyal Labcurers
Reyister after due screening and *o give them rée-employment
according to their seniority, The basis for the claim
amongst others and was 3 few judgments rendered by the Apex
court in 1985 andla7 directing the Rallway Authorities to
preépare a schem: and-to absorb the casual labourers in
éCcorcance with “heir sen.crity, The petitioners appﬂ::Ed
1o have made g représentation in 1396¢ to the Authoiities in
which it was cdlleged that they are not following the orders
of the Supreme cCurt, Hich court of Calcutts and Cslcuttg
Bench of the C,A.T. In the facts of the sald case the Hen,
Supreme Court, tcck the view that since no explanation has

been given cs to why the petitioners did not approzch till

1990 held that two Questions arise;

L 1
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cI'e

(1) whether the petitioners/entitled as s
matter ot right to reemployment,
(1i) whether they heve lost iheir right ,
1f any, due to deléyq |
22. while dealing with the said question the
following observetion was made ;-
" DPelay itself deprives a person of hies
remedy available in law, In abs@nce of
any fresh cause of action or any legislation
@ person who has lost his remedy by lapse
of time logses his right as well™",
23. A Full Bench ot +he Tribunal (PE, while
declding U.As 767 and 842 of 1569 mede the following

ralevant Observation:-

" It is not openes tc court of record to

Pass éan order in respect of persons who

éreé nov even present before it by any i

c¢pplication or petition, In this view

0f the matter the viey teken in *he

Case ©0f one cr more employee by a judicial

f¢rum cannot be ifvso facto made appli-
cable to all other employees in the same 5
cadre, rank or situation by another
judicial foruym,."
This cbservation also SUppCrts the view taken here inabove |
thet the judgment in 3 case does‘not.give a cause of |

- who
acticn teo another émployee,/claims to be similarly '

Circumstanced as the dpplicant in other case earlier

decided, \
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245 a3 B.B. Faul, leerned counsel app2sring for

the i2spondznts hsve invited our attention o ¢ decLsiOn

) !

rencdered by ihe riincipasl Bench in 'Ashish Chakraboriylvs.
Union of Incia and uUrs, .eported in 1994 (1; ATJ 382. i"i'n

the caid case thc fects are élmasf-identical as 1n the
case in hand. The applicant alleged thet he was engaced
a< Mobile Buckina Clerk from 1,6.85 to 1£.7.8D and hed not
been encac>d ihereefter, He mede & representetion statine
that he has worked for 232 deye in 1989 and in view of the

.02 he be 2ls0¢

{n
\3)

circglzsr cf the Railway Board dated Zl.

ccnsidered for absorption as Mobile Bouoking Clerk. j;pg

cpplicent's representstion was rejecied and he was informed

tnat he cannot bz ebsorkted in terms of the letter dated
12.8.92. In *th2 seid cose the gpplicant based his claim
on the bacis of a2 decisicn of the F.,B. in g similer bunch
cf the icases, The Division Bench tock the view thet
theze le no perity or simil-rity hetween the spplicants
Case and the applicants in the bunch of cases dec.ded
esrlier, It was held that since the services of the
applicant was noi discontinued es a result of Reilway
Rcerd's letiter doted 17.11.86, the ap;licent's casé was
tﬁi'nct coverzd by para 3 of ihe Railway Board's letter
dated 6.,2.,9C, Since he was not discherged consequent
upon discontinuance of the scheme by the zcnal Rafﬁnéy

as a rasult of letter dated 17.11.86. The same situation
obtains herelin slso and wehave alreedy held accordingly.
25, In the sald case, refecrring te the decision of the
Sugrem2 court in 'Bhoop Singh Vs. Unicn of iIndie and Urs

(Supra), the juestion of deley wes also
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considered znd it was held that the petition was barred
by 1imitationﬂ the cause of action having accrued @ in ‘
July 1985. The said C.A was fileg sometime in the year .j
1593, = J

26, The learned counsel for the respondents slso
invited our attention to another decision rendered by the
same Divigion Bench of the Principal Bench in 'Anil Babu
Sharma ¥s. Union of Indias and Ors reported in 1994 (1) ATJ
. pc=84,

2¥. The petitions before us are clegrly barred
by limitation as providéd in Sec. 21 of the Administrative
Tribunals Act. The provisions of the Railway Board's

letter dated 6,2.,90 is not attracted and applicable to the

K{'

applicants,

28. i Admittedly, the scheme hasx been given up
since after 17.11.86 and is no longer in force. This fact |
cannot be loat sight of . The applicants therafore, cannot |
be granted/reliefsprayed for by them. The applicants also
raised a plea that one Shri R.N. Shorey and 12 Others Voluy-
nteer Ticket Collectors have been included in the approved
list of 1982, It is, therefore, pleaded that the responde- E
nts have been giwen re=engagement to some Voluntecers as ‘

- Volunticer Ticket Collectors on Pick and Choose basis,

i
luq. | In the counter affidavit, it has been indicatu-f
that the 12 persons named in para 4,1C of the leading 0.A i
had been re-engaged as Ipbile Booking Clerks and not as ;
Volunteer Ticket Collectors, The allegation, therefore, :
1

hek. been denied. Be that as it may, the applicants would
be entitlad to the relief claimed by them only if it is

-y N e g

. based on any statutory provision, The act of the respo-

i gL . i

| nagents in re-engaging a few which has been satisfactorily
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e xplained will not give rise to discriminatory treatment,

- The applicants in 2ffect are seeking I'€~-engagement on tho
strength of having worked for a beriod panging between
~ 10 18 cays,which alsc is doubtful ,and has been disputsd

by the respongents.

30, In view of tha discussion here inabove , an
& totality of the Circumstances ve are not Pursuededs to
crant the reliefs claimed for by the apgplicants, ThiFG.As

lack maril and arew accordingly dismissed, No Order as to g

Byt
CQStS-;
32. | Ine copy of the jusgment shall pe placedy
on each of the U.hAs which have been dec_ded by this common
- Lraop
J Jﬂgmenhn \l'r : gt " S '
T T
( K. MUTHUKUMAR ) ( B.C. SAKSENA |
MEMBER(A) VICE CHAIRMAN
LaTED; DECEMBER, (Ty, 1994 o
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